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CENTRAL ADMINISTRATIVE TRIBUNAL ALLAHABAD BENCH
ALLAHABAD,

T.A.No 516 eof 1987,
Tarkeshwar Prasad Sinha v.d.eeevees.....Applicanty
Versus |
Secretary Ministry ef Telecommunicatien, Gevt, of India |

& .th‘ers--tlilli.iulilrli--lQ*t#.it1.!1"0#Hespandent5;5

Hen'ble Mr,Justice U,C.Srivastava,V,C.

- Hentble K. Obayya,AM, = e & 8 |
(By Hen'ble Mr,Justice U.C.Srivastava,V,C)

This is'a transferred case under sectien 29 ef the

Administrative Tribunal Act.

T o P e e A s

s The applicant, whe is said te have retired frem

e

service, filed a suit in the Ceurt of Munsif, Gerakhpur
praying that the applicant may be declared te have
centinued in Senier Superviser Pest frem 11.,5.,81 till
his retirement en 31,1.,83 with all appending benefits

of the pest and in censequence autematically flewing @

> out of the said declaratien the respendents be directed
e ' |
3 _ [c reimburse the applicant all dues including pensienary
;}f Y benefits,

3. The applicant, whe started his service as an

empleyee of the Telecem=Wing ef P & T Department ,
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: was premeted te the cadre of Senier Superviser en
-5¥ 6.,8.76 and held that pest till 31,3,77. He was again
premeted te the said piﬁt en 143279 but vide erder
dated 11:5,81, he was reverted teo yield the Senier
Superviser pest fer premetien of @ junierman Shri Ram- 1
Surat Prasad whe eccupied a very lew pesitien in the
senierity 1list, The pesitien ef the applicant in the
gradatien list was at S1.Ne.,84 whereas the pesitier °f
Ram Surat Prasad was 170, The applicant made
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representatien against the same bv* as he failed to g° A

any relief, he ﬁltimatkely grs-d @ suit ,
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4, The respendents have °ppesed the applicatien
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and filed their written statement in which i+ was
stated that during his leave vacancy, the pest of
Senier Superviser WeS managed en lecal and adhec basis
by premeting ang pesting ef the nex+t seniermest |
Junier Superviser Shri N.B.Shahi as Senier Superviser
frem 18411,76 te 24,1 ,77 and the applicant was pever
premeted as Senier SUperviser during the perieq froem
6.8.76 to 3L4B.77 and he was premsted te the said

pest en temperary and adhec basis after retirement

of Shri N,B,Shahi and reverted te his substantive

pest w.e . f, 11,5,81 because of premeting Shri Ranm
Surat Prasad- the Senier Supervisery pest, The

erder dated 28,4.81 frem G.M.T.UP Lucknew reveals
that actually eight Junier Supervisers of different
statiens were sppeinted as Senier Supervisers

dmengst which twe were scheduled caste Candidates,

It was furthE§ submitted that the premetien te

of GMT, U,P.Circle Lucknew and lecal premetien en
Divisienal senierity dees net cenfer upen the
applicant any Light fer regular abserptien in the -~
Cadre: eof Senier Superviser, As such the applicant
has ne case fer the said pest and the pay and
allewances fer the peried frem 1,3,79 te 11.5.81
under which he werked as Senier Superviser, were paid
te the applicant, The premetien ef Shri Ram Surat

Prasad te the cadre ef Senier Superviser was made
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on the recommendatien of Departmental Premetien
Committee, It has newhere been stated by the ?
Teéspendentas as te whether the case of the applicant
was alse censidered fer the said pest fer the general
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community er net, In Case, the applicant was senier, i
}

his case aught te have been censidered for
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G As the applicant has retired from service, his applica~
’ - tien could have been dismissed but in view of the fact k

that the case of the applicant has net been censidered,
we give enly directien that the respendents will censidexr
the case of the applicant within a peried of three menthe
j- and in case he was alse a senier persen within the
eligibility criteria, they may censider the case of
the applicant fer premtienal post on the basis eof ACRs
and in case it is feund that he was entitled fer the
said premteien, he may be premeted netienally with~,
effect frem the date his junier was premeted, With

these ebsérvatiens, the applicatien is dispesed eof,

Ne grder as teo cestsy Zﬁr#fr Y. 3

VICE CHAIRMAN,

DATED; SEPTEMBER 28,1992,
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